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CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

0 A.N0. / 194/92 

DATE OF DECISION_16/4/99 

Mr .Ashok Shanabhai 	 Petitioner 

Mr .P .H .pathak 	 Advocate for the Petitioner [s 
Versus 

Trnjpn of Tnãia Fy rs 	 Respondent 

Mr. N .3 .Shevde 	 Advocate for the Respondent [s 

CORAM 

The Hon'ble Mr. V .Radhakrjshnan 	 Menber() 

The Hon'b!e Mr.A .s .sanghavi 	 : 	Meirber(J) 

J U 0GM E NT 

Whether Reporters of Local papers may be allowed to see the Judgment 

To be referred to the Reporter or not 

, Whether their Lerdships wish to see the fair copy of the Judgment 

4, Whether it needs to be circulated to other Benches of the Tribunal 



Ashok Shanabhai 
C/o Association of Railway & Post Employees 
Allap Flats, 
Opp, Anjali Theatre, 
Vasria Road, 
Ahrnedabad s 380 007. 

Lalsingh Sivararn 
do Association of Railway & Post Employees 
Allap Flats, 
Opp. Anjali Flats, 
Vasna Road, 
Ahmedabad : 380 007. 	......... 	Applicants 

( Advocate : Mr.P.H.Pathak ) 

Versus 

1. Union of India 
Notice to be served through 
Divisional Railway Manager 
Western Railway 
Pratapriagar 
]Baroda. 

Divisional Signal and 
TelecOmnuniCatiofl Engineer (C). 
Tele's Office 
Western Railway 
Pratapnagar 
Baroda. 

Chief Telecomnunication Inspector (C) 
Western Railway, 
Near Railway Station, 
Ahmedabd. 	 ......... •.. Respondents 

Advocate : Mr.N.S.Shevde ) 

21h/194/92 	 DATE 16/4/99 ------------- 
Per : Hon'ble V.Radhakrishnarl 	: Member (A) 

Heard Mr.Pathak counsel for the applicant. Mr.ghevde 



rishnan ) 
(A) 

files additional reply on behalf of the respondents. Accordingto 
the reply_it is submitted that during the pendency of the present 
aplica 	were screened by Baroda Division and they are placed on 

the p.anel which was notified by Baroda Division vide DR4/E/577/899/7, 
dated 22.11.94. It is submitted that both the applicants have since 

been absorbed as regular khalasi in Baroda Division and are working 
therein. 

With the above statement the O.A has become infructious 
and disoosed of accordingly. No Costs. 


